
OFFICE OF THE PRJNCIPAL DISTRICT & SESSIONS JUDGE
PATIALAHOUSE COURT: NEW DELHI DISTRICT : NEDELHI

,9RDER

In partial modification of this office earlier orders bearing No. 9656-9729/Bail &

Filing/Judl./Prin.D&SJ/NDD/2022 dated 29.08.2022 & 24615-685/Bail & Filing/Judl ./Prin.D&SJ/NDD/2022

dated 17.09.2022 and in exercise of powers vested to the undersigned inter alia under Section 10(3) of the

Criminal Procedure Code, 1973 as in force in Delhi, I hereby authorize the following Additional District &

Sessions Judges of New Delhi District to hear _and dispose of fresh bail/urgent criminal applications and

pending bail applications pertaining to the;Ni'w.Dellii District Sessions Division mentioned at column No. (2)
w.e.f. 01.10.2022 to 31.10.2022 in accordanie with law.

(02.10.2022, 03.10.2022, 04.10.2022, 05.10.2022, 08.10.2022, 09.10.2022, 16.10.2022, 21.10.2022, 23.10.2022, 24.10.2022, 25.10.2022,
26.102022 & 30.10.2022 - hoUdays)

The bail/urgent ap_plications pertaini-ng to Special Acts viz. NDPS Act/NCB, POCSO, NIA, MCOCA,

. TADA, Special Cell cases, SC/STAct, UAElet~: SEBI cases, Drugs & Cosmetics Act and Official Secrets Act

shall be dealt with by the concerned designated Courts, New Delhi District.

Period Nameof the Judicial Officer Police Stations & !nves!lgatlng 1Link Judge 1, 2Link Judge
Agencies (New Delhi District)

(RQSTER-J)
(1) (2) (3) .'. (4) (5)

01.10.2022 Sh. ShailenderMalik,
CBI, Custom, DRI, Central Excise,

Sh. Devender Kumar Ms. Anu Aggarwal,GST, Enforcement Directorate,
to ASJ-03 FERA;-PML11, CAW Cell, Jangala, ASJ-05 ASJ-07

15.10.2022 Chauakya Purl, JG! Alrpott, !GI
Metru, R.K. Purnm, lnclerpurl,

17.10.2022 Sh. Sanjay Khanagwal, Sarojini Nagur, Nawlna, Sagarpur, Ms. AnuAggarwal, Sh. Devender Kumar
to ASJ-02 South Campus and Vasant Vhar. ASJ-07 Jangala, ASJ-05

31.10.2022

01.10.2022 Sh. Harjyot Singh Bhalla, Police Stai9rs & Investigating Sh. Sudhir Kumar Sh. Pawan Kumar,
to ASJ-04 Agencies {@eiDelldDistrict) Sirohi, Spl. Judge ASJ(SFTC)

15.10.2022 (ROS;EB -2 (NDPS)Crime Bi«sfctiw), PFA,
ConnaughPace,Tghlak Road,

17.10.2022 Sh. Rajinder Singh, Mand#r Marg, Barkhamba Road, Sh. Pawan Kumar, Sh. Sudhir Kumar Sirohi,.
to ASJ-06 Parliament Street, 'Illak Marg, ASJ (SFTC) Spl. Judge (NDPS)Vas11111 Kunj (SouU1), Vasaut Kunj31.10.2022 (North), Dell! Cant., North Avenue,

South Avenue, Pragatl Maidan
Metro, Rajeev Chowk Metro,
KJshangarh andCyber Pollce

Station.

(DharwuM
Principal Distn 10ns Judge
New Delhi District; PHC, New Delhi .

Dated: 244 ]2a22+193--119)-
No. -,---,--~!Ball & Fillng/Judl./Prin.D&SJ/NDD/2022
Copyfararded (or information to:
1.The RegistrarGeneral, Hon'ble Hlglt Cowt al Delhi, New Deihl.
2. Al! de Principal District & Sesslans Judges, Delk/NewDelhi. .
3.The Principal Judge, Famlly Cour,Dwarka (HQ) NewDolll.
4.The Principal Judge, Family Coun, New Delltl Dlstrlct, PHC, ND.
5.The Judge In-charge, Medlatlon Centro, NewDelhi District, PHC. ND.
6.The Member Secretary, DO5LSA, New Deihl District, PIIC, ND.
7. All the Judicial Officers,New Deihl Dlslric<, PHC, ND.
8. TheOfficer-In-charge, Ball & FilingSeclo & Administration DranrH, NE, ND.

..9-Tie Website Committee (Hltndi &e English)Ts HazartCaura, Delhi.
10.The Chef Prosecutor, NewDelhi District, PHC, ND.
tL All the Honorary Secretaries, B.1rAssociations, Delhi/NewDelhi. ·
12.The ln•dtarge, Lock-up, New Deihl Dlstrlct,PHC, ND.
13.The Branch In-Charge, Computer Branch, NewDeihl Oisnict, PHt..:. ND.
14.Reader/PS to the undersigned.
15.The PROIAPRO, NewDeihl District, PHC, ND.
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